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NOTIFICATION
New Delhi, the 18th October, 2011

G.S.R. 765(E).~In exercise of the powers coiiferved by sub-section (i) read with clause (f) of sub-section 2 of
Section 75 of the Disaster Mimagement Act, 2005 read with rule 3 of the National Disaster Response Force Rules, 2008, the
. Central Govenment hiereby makes the foll owing rules regulating the method of recruitment to the Group ‘B’ Gazetred Non-
Ministerial, posts in the Nationaj- Dlsastcr Response Force, namely - . .

L. Short title and commencement.—(1) Theserules nay be called the National Disaster Respoan' Force, Group
‘B, Giazetted, Non-Combatised Posts Recruitment Rules, 2011. '

{2) They shall come into force on the date of their publication in the Official Gazette,

2. Application.—TYhesz rules shall apply to the posts specified in column (1) of the Schedule annexed to these
mles.

3, Number of post, classification and pay band and grade pay or pay scale.—The number ofthé said posts, their
classification, and the pay band and grade pay or scale of pay attached thereto sha]i be as specified in columns (2) to (4) of

the abovesaid Schedule.

4, Method of recruitment, age limit, qualification, efc,—The method of rccruitment, age limit, qualifications and
other matters relating to the said posts shall be as specified in columns (3} 10 (13) of the said Schedule.

£. Disqualification.—No person,—
{a) whio has entered into or contracied a marriage with a person having aspouse living; or
{b) who, having a spouse living, has entered into or contracied a marmage with any person,

shall be eligible for appointment o the said post :
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Provided that the: Ceniral Government may, if satisfied that such INASFisge is permissible under the persona!

applicable to such person and the othes-party to the marriage and that there are other grounds for so doing, exempt aay

person from the operation of this'rule. ~

6. Power to relax.—Where the Central Governmient is of the opinion =t it is necessary or cxpeus-.m 50 {0 do, it
ma)', by order, for reasons to’berecorded in wntmg, relax any of the provlsmns. «f these rules with respect to any c!a.ss ar

- category of persons.

7. Savmg.—-—Nothmg inthese rules shalt affect reservations, relaxation of age limit and other concession required

to beprovided for the Schedviled Castes, the Scheduled Tribes, the Ex-servicer.en, Qther Backward Classes, and other
. special categories of persans in accordance with tlje orders issued by the Centtai Government from tune to time in this

. regard, .
i SCHEDULE l
4 — ' - = .
* Narneof N umber of . Classification Pay Band Whether Age-timit for direct
» post P -sts - and Grade .selection post  recruits
: Pay or Pay or non-selec-
3 Scale tion post
() 9 ) @ L) )
:1. Senior 01 %201 General Central PB-3,Rs. 15600- ' ,-:‘Jci_t;appiicable Mot applicable -
~ Accounts . *Subject to Service, Group 39100 plus Grade ’ :
= Offieer variatidn ‘B’, Gazetted, PayRs. 5400
R dependent Non-Ministerial | i
on workload. ' '

[

a-.-

sncational and ather quallﬁ\ Mg Whether age and educationai . Perjod of probation,

'-{m cliinnt recruitment qualifications prescribed for if any
Lo direct recruits will apply in tl e
cage of promotions _
B _ o (8) @)
' t.apphc'zble Not applicable Notapplicable

Methed uf recraitment : Whether by difect
_ recruitment ot by promotian or by deputdtion:
- gbsorption and pcrcmtafe of._the posts
1o be filled by varigus riethods

In-case of recruitment by promotion or deputation/absorption,

grades from which promotion or deputation/absorption to be made

FIUS N

(ré;

By deput.ition

(11

“’b nnel from Organized Accourts department —

.

(i) holding analogous posts on a regujar basis with L\w;o
_ yearsexperience ifi the relevant field,

di) Accountantor Upper division clerk with five years regular
service in-pay band 2 Rs. 9300-34800 plus Grade pay
4200 and two years experience in accounts. -

should be in Medica! Category SHAP: 1,

Periad of deputation including period ¢ deputation in
another ex-cader post held immediatety Ceding this

cppotment in the same or some other org. -izuiion oi
depariment of the Central Govemment shall ordinarily
for three years ext¢ndable up to 5 years.

(iif)
Noie 1

W

Note2:

B

The upper age limit for appointment or deputauon shall
not be excesdin {-ft" '“'3 yaars as on the Cauamg date
of receipt ofapphcaI ion.

R
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Circufnstances in which Union Public Service
- Commission is to be consulted in making
recruitment '

(12) ", (13)
Not applicable

Ifa Departmental promotion committee exists,
what is its composition ?

Incadre post of Controller General of Accounts. To be filled by
transfer from other organisation of Controller General of Accounts.

[F. No. 1-52010-NDRF]
DEV KUMAR, Director (DM-)
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